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16'x5 hrs.
MATTERS UNDER RULES, 377

(i) TELECOMMUNICATION FACILITES IN
TIRUNELVEL! DISTRICT OF TaAMIL Napu.

*SHRI D. S. A. SIVAPRAKASAM
(Tirunelveli) : Under  Rule 377
I ris= the following matter of urgent public
impartance.

After the declirstion of Tuticorin
Port us a major port, iliere is unpreceden-
ted space of industrial development in
Tirunelveli  District. Very shortly, in
Tirunclveli district an airport will be sct
up, In Tuticorin a shipyared is also being
proposed. Yet, regrettably, the telecom-
m nicition facilitiesare woefully lacking
in Tirunclveli District. Tirunelveli Ex-
change has not been linked with national
trunk-net works. In Tirunelveli and
Palayamkottai the manu:lly operated
exchonge is functioning. There are 2500
subscribers. S. T. D. facilities are not
there. For this exchange a big bui'ding
has been comp'eted by the Telephone
Department. In the ubsence of telephone
equipment, this bui'ding remuins empty
for the past ten years. The required ma-
chinery shou'd be instailed in this
bui ding. Tuticorin is the industrial hub
of Tirunelve'i District. More S. T. D.
facilities showd be given for Tuticorin.
In Sankarnagar there is a big cement
factory. There are many modern rice
mills, spinning mi''s, chemica'! factories
aroand.

16'17 hrs.

[Surt  HarixatHa Misra  in the
Chair]

When Tirunelveli Exchange brcomes
an automatic exchange, the smajl te'c-
phoue exchange in Sankarnagar shouid
be connected with Tirunelve'i automatic
exchznge. I am living in Mukkoda! where
there is a small exchange. This is about

km. away from Tirune'veli. If Muk-
kudal is linked with the Tirunelveli au-
tomnatic exchange, I will be in a better
postion to take up the people’s causes with
the officials in Tirunelveli and others
of the State and Central Governments.
Presently between 8 AM. and 3 P. M.
we have to wait for materizlisation of trunk
calls evcn to get urgently Doctors from
Tirune've’i. In the interest of the people
of my pariam=ntary constituency, I
demand imme~diate action in this matter.

(ii) Post AND TELEGRAPH SERVICE IN
RAJASTHAN,

Y 73 gW T [AT (3HT) - fes
Fw faat & erw g7 (7390 § sorey
FeAaTaT WY  §MT d% 9gd
w e gk ud fafezar @i #21
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*The Origina! speech was delivered in Tamil.
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